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[Shri J'yotirmoy Boau] 
"tion 117 and 118 to be read -,vith the 
motion given under rule 222 (3), 
In that connection I quoted from 
the proceedings that the hon. Minister 
Mr. Shankaranand misled the House 
that doctors did not give a memor-
.an dum , I have here, in my hand, the 
.original receipt given which shows 
that the junior doctors bud given 

;a memorandum. 

MR. SPEAKER: Please come urlder 
118. Shri Ram Vilas Paswan. 

"" ~ fq«m tT~;; (~1~): 
arurw. ~, ~- ~ f;;'1~+r 223 cfi aR;"-
~rn- 'r~Tm lt3t1', '9."T ~q) ~, cfi r" \'11 Cfi 
~~;f\;f ~ ~ ~~ I 31'TG1fi ~t ~ 
t-cfi ~~etf ~~ ~ITif If 1 8 ~ q;f ~ 
~ If- 'U:( I ~ I OfitSj~ Q" feT-r arm ~ 3th 
~ ~~ ;:;':. q1(ff ~1 .. 

MR. SPEAKER: I had received 
tnotice of a question of privilege by 
Shri Ram Vilas Paswan, Shri Vaj-
payee and Shri JyotirTJlOY Bosu against 
Shri Shankaranand, Minister of 
Education and Health and Social 
Welfare for alleged misleading of the 
House regarding junior doctors' stl'ike'. 
I have call'Cd for factual information 
pn receipt of which I ,"-,·ill give my 
decision. 

SHRI JYOTIRMOY BaSU: I seek 
your permission. I have got the 
original receipt; what more informa-
tion do you want? 

MR. sPEAKER: No, no; please 
resume your seat. Mr. Pandit. 

DR. VASANT KUMAR PANDIT 
·(Rajgarh): About the call atttantion 
notice on Lolk-Pa:r tLok which has 

caused a lot of commotion in the city. 
'The situation is likely to be grave .... 
my short notice question .... 

M.R. SPEAKER: No, no· it is not 
allowed. Please come to ~y Cham-

-.her. Papers laid. 

12.03 hrs. 

PAPERS LAID ON THE TABL& 

AUDIT REPORT ON ACCOUNTS OF Con_ 
BoARD I'OR (POOL :FuND), 1977-78 AND 
(GENERAL FuND), 1976-77, A!nnlAL 
REPORT AND REvIEw OF CARDAMOM 
BOARD FOR 1978-79, NOTIFICATION Te • 
EXCISE DtJTY ON JUTE MANl1FACTl1R&S, 
REVIEVV AND ANNUAL REPORT OF HIN-
DUSTAN STEELWORK'S CONSTRtICnON 
LTDO J CALCUTrA FOR 1978 .. 79 WITH 

STAT.EMENT FOR DELAY 

THE MINISTEH OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB Mt.TKHERJEE): I beg to 
lay on the Table:-

( 1) A copy of the Audit Report 
(Hindi and English versions) on the 
Accounts of the Coffee Board for 
the year 197'7-78 (General FlUld) 
and 1976-77 (Pool Fund). [Placed 
in L'ibranJ. See No. LT-928/80]. 

(2) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Cardanl.om Board, Cochin. for 
the year 1978-79. 

(ii) l\. cOPy of the Review (Hindi 
and English versions) by the Gov-
ernment On the working or the Car-
damom Board, Cochin, for the year 
197R-79. lPlaced in Library. See 
No. L,T-929/BO]. 

(3) 1\ Copy of Notification No. 
8.0. 102 (E) ~Hindi and English ver-
sions) published in Gazette of Indi.a 
dated the 19th February, 1980 re-
garding imposition ot. excise duty on 
Jute Manufactures, jssued under 
sectiOn 9 of the Industries (Develop-
ment and Regulation) Act, 1951. 
r Placed in Library. See No. LT-
930/80] . 

(4) A copy each of the following 
papers (Hindi and English ver-
sion, under sub-section (1) of sec-
tion 6l9A of the Companies Act, 
1956:-

(i) Revi~w by tne Government 
On the working of Hinduatan 
Sieelworks Construction Limited, 
OaJcutta, for the )rear 1878-'" 
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(ll) Annual RepOrt of the 
Hindustan Steelworks Construc-
tion Lin'lited. Calcutta. for the 
year 1978 ... 79 along with the Audit-
ed Accounts and the comments of 
the Comptroller and Auditor 
General thereon. 

(5) A statement (Hindi and 
Enclish versions) showing reasons 
for delay in laying the papers nlen-
tioned at (4) above. [Pl.aced in 
Library. See No. LT-931/BO]. 

A.NNUAL REPORT OF NA'nONAL COOPE-
RA'f1VE CONSUMERS' FEDERATION LTD. 

NEW DELHI FOR 1978-79. 

THE MINISTER OF CIVIL SUP-
pum (SHRI V. C. SHUKLA): I beg 
to lay on the Table a copy of the 
Annual R'!port (Hindi and English 
versions) of the National Cooperative 
Consumers' Federation Limited New 
Delhi, for the year 1978-79 alo~g with 
Audited Accounts. [Placed in Library. 
See No. LT-932/BO.l 

ANNUAL ACCOUNTS OF CENTRAL SILK 
BoARD, BoMBAy FOR 1978-79 WITH 
AU!HT REpORT AND REVIEW' AND AN-
NUA.L RrPORT OF CASHEW CORPORA-
TION OF INDIA LTD., NEW DELHI FOR 
] 978-79. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES (SHRI Z. R. 
ANSARI): I beg to lay On the Table:-

(1) A copy of the Annual Accounts 
(Hindi and English versions) of the 
Central Silk Board. Bombay, for the 
ye-ar 1978-79 together with Audit 
Report thereon, under sub-section (4) 
of section 12 of the Central Silk 
Board Act, 1948. [Placed in Li bra 711. 
S~p No. LT-933/80.J 

(2) A copy each of the following 
}9spers (Hindi and EneUsh versions) 
under sub-section (1) of section 619A 
of the Companies Act, 1956:-

(i) Ke~iew by the Government 
t"ln thti working of the Casbew 
Corpotration of India Umited Ne'W 
lleUli lor tke year It18 .. 79. . 

(Ii) Annual Report of the Cashew-
Corporation of India Limited New 
Delhi, for the year 1978-79,' along 
with the Audited Accounts and 
the comments of the Comptroller 
and AuditOr General thereon. 
[Placed in Librarll. s.t;!e No. LT-
934/80.] 

REPORTS FOR THE YEAR ENDED 31-12-78 
OF THE VARIOUS NATIOMALTBED 
BANKS, INCOM!J-TAX (THIRD AMDr.) 
RULES, 1980 AND NOTIFICATIONs re .. 
CONTINUANC.., 0"- EXCISE DUTY ON 
CERTAIN EXCISABLE GOODS AND AUXIL-
LEARY DUltJES OF CUSTOMS ON IM-
PORTED GOODS AT 'tHE EXISTING RATES .. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRJ 
MAGP ... NBHAI BAROT): (1) I beg to 
re-lay* on the Table a copy each of 
the following lteports (Hindi and 
English versions) under sub-section 
(8) of section 10 of the Banking Com-
panies (Acquisition and Transfer of 
Undertakings) A~t, 1970:-

(i) Report on the working and 
activities of the Central Bank of 
India for the year ended the 31st 
December, 1978 along With the Ac-
counts and the Auditor's Report 
thereon. 

(ii) Report On the working and 
activities of the Bank of India for 
the year ended the 31st December. 
1978 along with the accounts and 
Auditor's Report thereon. 

(iii) Report on the workin~ and 
activities of the Punjab Nationc. ... 
Bank for the year ended the 31st 
December. 1978 along With the Ac .. 
counts and the Auditor's Report 
thereon. 

~ 

'(iv) RePOrt on the working and 
activities ot the Bank of Baroda for 
the year ended the 31st December. 
197B along with the Accounts and 
Auditor's Report thereon. 

(v) Report on the workin. and 
activities ot the United Commercia! 
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Banlt for the year ended the 31st 
Decembt1r, 1978 alongwith the ac ... 
counts and Auditor·s Report thereon. 

(vi) Report On the working and 
activities of the Canara Bank for the 
year ended the 31st December 1918 
along with the Accounts and 'Audi-
tor's Report thereon. 

(vii) \Report on the working and 
activities of the United Bank of India 
for the year ended the 31st Decem-
ber, 1978 along the Accounts and 
the Auditor's Report thereon. 

(viii) Report on the working and 
activities of the Dena Bank for the 
year ended the 31st December, 1978 
along with the Accounts an(l the 
Auditor's Report thereon. 

(ix) Report on the working and 
activities of the Syndicate Bank for 
the year ended the 31st December. 
lH78 along with 1he Accounts and 
the Audi1or's :Report thereon. 

(x) Report on the working ano 
activities of 1he Union Bank of India 
for the year l'lded the 31st Decem-
ber. 1978 along with 1he Accounts 
.R"ln PH' Audi1or's Report thereon. 

(xi) Report on the '\Vorking and 
ell tivjti('s of the Allahabad Bank for 
the year endf'(1 the 31s1 Decenlher. 
1978 along with the acc()unts and 
the Auditor's Report thereon. 

(xii) Report on the working and 
activities of the Indian Bank for the 
year ended the 31st December, 1978 
~'Jong with the Accounts and the 
A·uditor's I~eport thereon. 

(xiii) Report on the working and 
'activities of the Bank of Maharashtra 
fOr the year ~nc1ed 1he 31st Decem-
ber, 19'78 along with the Accounts 
and the Auditor's Report thereon. 

(xiv) Report on the working and 
f1('tivitie~ of the Indian Overseas 
Bank fo: the year ended the 31st 

December, 1978 alon&' with the' Ac-
counts and the Auditor"s Report 
thereon. [Placed in. Library. See 
No. LT-34/80.] 

(2.') I beg to lay on the Table:-

(a) A copy of the Income-Tax 
(Third Amendment) Rules, 1980 
(Hindi and English versions) pub-
lished in Notification No. 5.0. 396(E) 
in Gazette of India dated the 12th 
June, 1980, under section 296 of the 
Income Tax Act 1961. [Placed in 
Library. See No. LT-935/80.1 

(b) A copy each of the N otifka-
fion Nos. GSR 114(E) to 119(E} 
(Hindi and English versions) pub-
lished in Gazette of India dated the 
25th MarCh. 1980 together with an 
explanatory memorandum regarding 
continuation of scheme of special 
e-xcbe duty on excisable goods at the 
hitherto existing rates under the 
provisions of the Finance Act. 1980, 
issw.:'d under the Central E~C'ise 

Rule.., 1 H44 

(c) A copy 'each of the Notification 
Nos, GSR 120(E) to 130(E) (Hindi 
und English versions) published in 
Gazette of India dated the 25th 
1\'1nr"n 1 HRO together with nn ex-
planatory memorandum regarding 

(' Hl~inuaHon of scheme of levy of 
<-'l1::,dlliary duties of customs On im-
pnri('d goods at the hitherto existing 
r.'1tes under. the provisions of the 
Finance Act 1980, unde-r section 159 
of thp Customs Act, 1962. rplac~d 

111 Librcrrl/. See No, LT-9:l6/8t).1 

12.05 lars. 

CALLINr; ATTENTION TO MATTER 
OF URGENT PUBLIC IMPOflTANCE 

REPORTEn STRIKE BY THE STV.DENTS OF 
A YURVEDIC CoLLEGES IN DELHI. 

SHBI CHIRANJI LAL SHARMA 
(Kamal): I call the attention of the 
bon. MinisteT of Health to the foUow-

-- -_._----------'---_._--------'--...--..---.--_-----
·The "ports 'Were earlier laid on the Table on the 11th March 1918. . . , 


